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ELECTION TO COMMITTEE

C o m m it t e e  o n  O f f ic ia l  L a n gu ag e

THE MINISTER OF STATE IN 
THE MINISTRY OF HOME AF­
FAIRS (SHBS DHANIK LAL 
MANDAL): I beg to move:

“That in pursuance of sub-sec­
tion (2) of Section 4 of the Official 
Languages Act, 1963 the members 
of Lok Sabha do proceed to elect, 
in accordance with the system of 
proportional representation by 
mean* of thie Single transferable 
vote, one member from amongst 
themselves to be a member of the 
Committee on Official Language 
vice Shri Charan Singh resigned 
from the Committee.’*

MR. SPEAKER: Motion moved:

“That in pursuance of sub-sec­
tion (2) ot Section 4 of the Official 
Languages Act, 1963, the members 
of Lok Sabha do proceed to elect, 
in accordance with the system of 
proportional representation by 
means of thle jingle transferable 
vote, one member from amongst 
themselves to be a member of the 
Committee on Official Language 
vicc Shri Charan Singh resigned 
from the Committee.”

The motion was adopted.

MR. SPEAKER: Now matters
under rule 377.

SHRI VASANT SATHE (Akola): 
Sir, what about the reply from the 
Home Minister to my matter under 
rule 377 put earlier, on the Trikha 
Commission?

MR. SPEAKER: I have already 
written to him, and X will get a reply, 
but not here.

12.23 his.

MATTERS UNDER RULE 377

(1) M a p  pu b lish e d  i n  “ T h e N e w

B o o k  o f  K n o w le d g e ” , V o l .  HI,
BY A PUBLISHER GROWER INC .*
N e w  Y o r k .

MR. SPEAKER: Now m atters
u n der ru le  377.

SHRI VAYALAR RAVI (Chirayin- 
kil): rose

( Interruptions)**

MR. SPEAKER: D o n ’t  reco rd  a n y ­
th in g  e ise. M r. R a v i  is  m a k in g  an  
im p o rta n t statem ent.

(Interruptions) * *

MR. SPEAKER: It is not being 
recorded. Mr. Vayalar Ravi.

SHRI VAYALAR RAVI (Chirayin- 
kil): Sir, under Rule 377, I wi&h to 
iai e the following matter:

I rise to draw the attention of this 
august House and the Government 
to deliberate mischief and insult 
done against our great nation by an 
important publication company, 
Grolier Inc. in New York. In the 
1977th edition of their book “The 
New Book of Knowledge" Volume 
3, p. 260 they depict a map of China 
with the nation's name printed over 
a map of India. The picture also 
shows a Chinese mother and child 
and a Chinese building appears on 
the Indian map. Beside the picture 
appears the word ‘Peking’. The 
place Paking has been shown some** 
where in the region of Srikakulam 
in Andhra Pradesh where the N«xa- 
lites' activities are still continuing.

This map is mischievous to show 
Sikkim as a separate country. So. 
there i* every reason to believe that 
this publishing company has become 
a grow-lier. ‘India Abroad* weekly- 
carried this picture; and I am placing 
it on the Table, with yotir permis­
sion.

••Not recorded.



365 Motors under PHALGUNA 30, 1800 (SAKA) r**le 377 266

I take strong objection to the mis­
chief done against our nation and 
demand Government of India to take 
immediate steps to undo the mis­
chief.

MR. SPEAKER: It will be exa­
mined.

<11) O p ln  h f a r t  s u r g e r y  i n  A l l -  
J n d i\  I n s i i t u t e  o f  M e d ic a l S c ie n c e s

SHRI KUSUMA KRISHNA MUR- 
THY < Amalapuram): Sir, under rule 
377, I wish to ralise the following 
matter;

I wish to draw the special atten­
tion oi this House to an important 
matter relating to an urgent policy 
mutter of national .significance.

The assertion that India did not 
need to provide the facilities for 
open heart '■urgery has caused un- 
believeable surptibe to me in the pre­
vent context of fast growing heart 
diseases m our country This is a 
m atter ot absolute national signi­
ficance, involving public urgency, 
twd this assertion must have .sur- 
prised every progressive mind in our 
country, not to speak of our dedicat­
ed scientists.

The m>wa item under the caption 
•AI1MS needs thorough clean-up* in 
the ‘Hindustan Times' on March 13,
1979 is full of contradictions while 
causing a lot of misgivings on our 
national policies, especially those re­
lating to medicine and health. It is 
quite appreciable to stress on a 
thorough clean-up in the administra­
tion and also for a greater health 
budget of 7 per cent from the exist­
ing 2 per cent of our present national 
Budget; but it is quite unfortunate 
that the Director of our country’s 
premier medical institution, namely, 
the All India Institute of Medical 
Sciences to believe and speak that 
"We have no science except political 
science”, while our scientists prove 
to be highly dedicated and .capable of 
winning even the4 most prestigeousf

and coveted Nobel Prize. It is high­
ly damaging to the nation to say 
that “We have only pseudo-science 
and we are capable only of duplica­
tion.” While our great scientists have 
put India on the world map of atom- 
mic power.

Above all, India has a unique 
place in the entire Asia in the field 
of Cardio-thoracic surgery and our 
standard now in open heart sur­
gery is m no way inferior to any of 
the systems available in any of the 
advanced Western countries. Thou­
sands of patients come to AHMS 
every day for specialized treatment 
m open-heert surgery and AIIMS is 
unable to cope up with the heavy 
demand with the available resources. 
It is the results which encourage the 
patients from all over the country to 
come for the advanced treatment 
available here. In fact, during the 
last one decade, our AIJMS has done 
commendable service in various fields 
of advanced medical treatment and 
more particularly in open heart sur­
gery and thereby our AIIMS has 
occupied a supremely significant 
place in the world of advanced medi- 
t*ol treatment and surgery.

In this context, instead of making 
further vigorous efforts to strengthen 
this branch of open heart surgery, 
it is really very unfortunate for the 
Director of AIIMS to say that India 
did not need to provide the facilities 
for open-heart surgery, clearly im­
plying that the existence of this 
opportunity for the public, was a 
total waste in the past, and would 
be of no use in the future at the 
AIIMS.

(iii) R eported ag it at io n  b y  p r im a r y

SCHOOL TEACHERS OF DELHI TO
PRESS THEIR DEMANDS.
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